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LOK SABHA

Monday, October 25, 1976|Kartika 3,
1898 (Saka)

The Lok Sabha met at Eleven of the
Clock

[Mg. SPEAKER in the Chair]

OBITUARY REFERENCES

MR SPEAKER: Hon. Members, 1
have to inform the House of the sad
demise of three of our former col
leagues namely Sordar Sochet Singh.
Shr1 Surendia Mohan Ghose and Shri
Tulsidas Kilachand

Sardar Sochet Singh was a Member
of the Constituent Assembly and
Provisional Parhament during the
Years 1949—52 representing the
erstwhile Patiala and East Punjab
States Union. A highly cultured man,
Sardar Sochet Singh, prior 1o his
coming i{o the Legislature held several
executive and judicial posts 1n
Kapurthala State. He passed away
at Chandigarh on the 31st August,
1976 at the age of 70

Shr; Surendra Mohan Ghose was a
Member of the Constituent Assembly,
Provisional Parhament and First Lok
Sabha dunng the years 1947—58.
Later he was a Member of Rajya
Sabha during the years 1956—68. A
great revolutionary leader of Bengal,
ha had the first brush wilh politics at
the age of 18 when he started re-
crulting workers for Sadhna Samaj, a
revolutionary organisation, and help-
ing them by providing shelter and
arms and ammunition. Shri Ghose
participated in the freedom movement

with great courage and spent more
than two decades in jail during
British rule A close assocate of
Netap Subhas Chandrg Bose, Shri
Ghose was deported to Mandalay jall
mn Burma in 1924 and was imprisoned
there from 1924 to 1927 along with
Neta), He was influenced greatly in
thought and action by the philosophy
of Shr: Aurobindc Ghosh and
Mahatma Gandh and sirove through-
out his hfe to achieve the 1deal of
human unity, abolition of caste system
and emancipation of women, An
ardent patnot, Shrn Ghose played a
significant role 1n the development and
transformation of the country special-
ly during the post-independence
period and his services to the nation
will be long remembered During hs
parhameniary carecr, he was Chair~
man of the House Commtiee during
1850 =52 and g delegate to the Tenth
Corgnonwealth  Parlamentary Con-
ference held at Kingston, Jamaica in
1964 He passed away at New Delhi
on the Tth September, 1976 at the age
of 83

Shnp  Tulsidas Kilachand was a
Member of the First Lok Sabha from
Mehsana West Constituency of the
erstwhile Bombay State during the
years 1952—517 A very cultured
and amiable person, he used to take
active mierest i the proceedings of
the House and served on many Parlia-
mentary Committees He was o noted
industrialist and was associated with
a number of industnal concerns and
banking nstitutions He led the
Official Trade delegation to Japan in
1847 and was President of the Federa-
tion of Indian Chambers of Commerce
and Industry during the years 1950-
51. He died at Atlanta, USA on
the 21st October, 1876 at the age of 70.



1186 hrs.
PAPERS LAID ON THE TABLE

BASCTRICTTY  (SUPPLY)  AMENDMENT
ORDINANCE

THE MINISTER OF WORKS AND
HOUSING AND PARLIAMENTARY
AFTAIRS (SHRI K. RAGHU
RAMAIAH): I beg to lay on the Table
a copy of the Electricity (Supply)
Amendment Ordinance, 1976 (No, 13 of
1976) Hindi and Pnglish versions)
promulgated by the President on the
8th October, 1976, under article 123(2)
(a) of the Constitution. [Placed in
Library. See No. LT-11361/76]

Warer (PREVENTION AXp CONTROL OF
POLLUTION) SECcOND AMENDMENT
Rures, 1976 AND NOTIFICATIONS UNDER
TaMiL Naou Spum AREAS  (IMPROVE-
MENT AND CLEARANCE) AcT, 1071

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING (SHRI H. K L. BHAGAT):
1 beg to lay on the Table—

(1) A copy of the Water (Preven-
tion and Control of Pollution)
Second Amendment Rules

1976 (Hindi and English
versions) published 1n Notifi-
cation No. GSR. 1260 in

Gazette of India dated the
98th August, 1976, under
sub-section(3) of section 63
of the Water (Prevention &nd
Control of Pollution) Act
1974. ([Plactd 1w Labrary
See No, LT-11362 76]

(2) A copy each of the following
Notifications under sub-
- _ section(2) of section 70 of the
Tamil Nadu—Slum areas
provement and Clearance)
Act, 1971 read with clause

OCTOBER 25, 1976 Popere Laid :

(c) (iv) of the Proclamation
dated the Slst January, 1978
issued by the President in
relation to the State of Tamil
Nadu together with an ex~
planatory memorandum:—

(i) 8. R O./A-214/78 published
in Tamfl Nadu Governmsent
Gazette dated the 30th
June, 1976 misking certain

(ii) The Tamil Nadu Slum

of Operation of Accounts)
Rules, 1876, published 1In
Notification No. 8. R, O./:
A-225/76 in Tamil Nadu
Government Gazette dated
the 14th July, 1876, (Placed
in Library. See No, LT-
11363/76)

Firra Five YEar Pran, 1974—79

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHRI SANKAR GHOSE):; I beg to
lay on the Table a copy of the
“Fifth Five Year Plan 1874=-70"
(Hindi and English versions). [Placed
i Library, See No. LT-11364/76]

ANNUAL REPORT OF DEVFLOPMENT
CounciL For Foop PROCESSING INDUS-
Rrieg roa 1975-76

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHR] B P MAURYA): I beg to lay
on the Table a copy of the Annual
Report (Hmd: and English versions)
of the Development Council for Food
Processing Industries for the year
1975-76, under sub-section (4) of
section 7 of the Industries (Develop-
meni and Regulation) Act  185L
{Placed wn Library. See No. LT-
11365/76]

NoOTIFICATIONs UNDER ALL INpra Sea-
vices Acr, 1951

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS,
DEPARTMENT OF PERSONNEL AND



